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Holding of Political Rallies and 

Processions 

6723. SHRI NILOTPAL BASU: Will the 

Minister of HOME AFFAIRS be pleased to 

state: 

(a) what is Government's reaction to 

the    Police    Commissioner    of    Delhi's 

 remarks in his Press Conference recently that 

holding of political rallies and processions in 

the city is disruptive of public life; 
 

(b) whether tear gasing of 5th April. 1994 

rally was part of that attitude: and 

(c) if so, how many rounds of tear gas 

shells were fired on that day? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

P.M. SAYEED): (a) The Delhi Police has 

reported that the Commissioner of Police had 

stated in the 

Press Conference that huges procession/ 

rallies disrupt the smooth flow of traffic and 

affect general public. 

(b) and (c) On 5th april, 1994 more than 

one lakh arllyists marched towards Rajghat. 

Some of them became violent and started 

throwing stones on policemen. To disperse 

the violent rallyists. 745 tear gas shells were 

fired. 

Selling   up   of   Development   Boards   in 

States 

6724. SHRI VIRENDRA KATARIA: Will 

the Minister of HOME AFFAIRS be pleased 

to state: 

(a) whether there is any proposal under 

consideration of Government to set up 

Development Boards in the States; and 

(b) if so, what arc the details in this 

regard? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

P.M. SAYEED): (a) and (b) The provision of 

setting up Development Boards under Article 

371(2) applies only to the States of 

Maharashtra and Gujarat. The Presidential 

Order regarding setting up Development 

Boards for Vidharbha. Marathwada and rest 

of Mahrashtra has been issued on 9.3.94. 

A proposal has been received from the 

Government of Gujarat for setting up a 

Development Board for Kutch. 

 


